
2ENTR AL AD NIN I3TR AT IVE TA 13UNAL 

ULCL1TTA BENCH 

55 of 1997 	
Date or order : 

Present : tThn 1 h1 ?lr.Justice ..K.Chtterjee Jice-Ch3irm2n 

Hn'a P1r, 7110S.Mukharjee Administrative 1ember 

BVSHhNTA YIMR LANj 

. 	-. 

UN TIN. OF INDIA & ORS. 
q 

/ 	 For the zolt '.'-nL) 	Mr, R.K.De,c..rnael. 
For the esprnnts 	: Ma.K.tnerjee,c.tinse1. 

0 fl 0 E R 

/ 	 This M.A, has been tiled t.day as an unlisted in.tien in 
c.nnectien with O,A. 5/7 whid& in also tized for hearing tSMay. 
MsK, nerJe..ld osun gel • appearing for the respendents has filed 

1 p4' ' 
the reply, .rniay. The petitiener, through this MA haS aUJk$ittei that, 
he has retired on 31.5,7 but two days befere his retirement, the 

i)epartnent issued charge..sheet against against him and the D 

preceedings is still to be csncluded, Me has sidtte* threugh the 

instant applicatien that despite this t*ct, he has net been paid 

It -. 	even the full ameunt of pr.visi.nal pension and that GPI, Zmpl.y.es' 
Greup Insurance and salazy for the May197. £ie.anerJse,  h.wever, 

b 

4Imits that she iSeg nt have fUll inatrtactisna why these a5unts 

have been witteld. 

On hearing bth the parties, we ttapeee of the MA with the 

rder that the respsniente, 4tbin a menth free the date of csuiauni, 

cation if this Order, pzaizt shall release the prsviei.nal 

pension in Lawsur if the petiti.ner. u.0 asunt of. previsional 
pension less whatever amsunt has been deducted, aleng with arrears 

if suc) pension be paid • Repsndents shill also pay the entire 

amsunt .f GPF .ax and Gr.up Insurance as d* to the petit.tsngr less 

the amsunt paid • if any, by the time menti.ned herein. We, bswever, 

de net pass any .rder regarding the salary for the month st MayG97 



IENTR AL 4  AD1INI5TR 4 TIVE TR IBUNAL 

1LCUTT.A BENCH 

N. 	 Dzte or order : 

Present : Hn'h1e r.Justice .K.Chatterjee Vice-Chairman 

H n ? oiC  1r'i,5.iiukherjt3e 	dministrtive Member 	 S  

1AT ICVMAR 

UNIN OF INDIA & OfS. 

Fr th a a:ns) 	: 

1 	 Ft than respn.Thnts 

—$21.. 

ORDER 
/ from paj. 

at the 	ent. 

Ok is tized for hearing en 11•89 	- 

Leave be given to the petitiefler t• tile xej•iMer 

in the mean time. 

M.A. is aco•r&in1y disposed .t. 
certftied Qpy of the Qrer 	 dbm be 

delivered to beth the prttee withi 48 hure 

(M.S.Mukr1Jee) 	 L. *Ghattorjee) 

S 


